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and on the basis of the rules eXlstmg 
prior to 1-12-68, inflated by the appro-
priate percentage sanctioned for payment 
of arrears for the period from 1-3-68 to 
30-11-68. The position regarding simi-
lar other sections of the North East 
Frontier Railway is under investigation. 

Denial to Guards of Upgradation of 
Parcel Express Trains on North East 

Frontier Railway 

5442. SHRI JHARKHANDE RA[: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the 
Guards of the North East Frontier Rail-
way have been denied upgradation of 
Parcel Express trains while the other 
Zonal Railways have since implemented 
the scheme; 

(b) whether it is also a fact that the 
Northeast Frantier Railway has changed 
its nomenclature in the Time Table to 
"parcel-mixed trains" to snatch the due 
rights ot the Guards; 

(c) whether it is further a fact that 
there are many trains called exclusively 
Parcel Express trains, e.g. on the 3rd 
October, 1969 Up Parcel Express train 
was worked by a Guard of 'C' Grade, 
which left SGUJ at 07.25 hours and 
arrived Alipurduar Junction at 22.35 
hours; 

(d) whether the Military Specials 
carrying troops which run frequently 
over the Northeast Frontier Railway are 
being worked by Guards 'C' Grade 
instead of 'B' Grade; and 

(e) if so, the action being taken to 
overcome the above problems and. if 
no action has been taken, the reasons 
therefor? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) to (eJ. Infor-
mation is being collected and will be 
laid on the Table of the Sabha. 

Effect of labour trouble on Industrial 
Production 

5443. SHRI D N. PATODlA: Will 
the Minister of iNDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleas-
ed to state: 

(a) whether Government's attention 
has been drawn to the fact that the 

trad" union rivalries have heen affect-
mg the production of industrial goods 
m the country through go-slow tactics 
and resortmg to sabotage and idle talk; 

(b) whether any survey has been 
made to assess to what extent the triple 
evIis have accounted for impeding the 
growth of the industry; and 

(c) if so, the details thereof and, if 
not whether such a survey will be 
undertaken shortly? 

THE MINISTER OF INDUSTRI-
AL DEVELOPMENT. INTERNAL 
TRADE AND COMPANY AFFAIRS 
(SH.Rl F. A. AHMED) : (a) There is 
no mdicallon of industrial production 
havmg been adversely affected because 
?f labour situation. In fact, indices of 
mdustnal production. with the year 
1960 as base equal to 100, registered 
mcrease and durin!: January-Septem-
ber of the years 1967, 1968 and 1969 
were 151.6, 159.5 and 171.1 respec-
tively. 

(b) and (c). In view particularly of 
the lI1dustnal production trend as also 
generally otherwise, there is nd' case for 
undertaking any survey of the effect of 
labour situation on industrial produc-
tion. 

Growth of Export-oriented In nst i~s 

4~. SHRI D. N. PATODIA: Will 
the Mlntster of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether Government have watch-
ed the progress made in the growth of 
those lI1dustnes which are export-
oriented; 

(b) if so, whether some of the indus-
tries have not been a hIe to rise to the 
expectation of meeting increased export;· 
~  - ' 

(c) if so, the names of such indus-
tries and what incentives have been 
planned to boost their growth? 

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT INTERNAL 
TRADE AND COMPANY AFFAIRS 
(SHRI F. A. AHMED) : (a) Yes, Sir. 
The Government through the Chief 
Controller of Imports and Exports and 
other agencies and the Export Promo-
tion Councils make a periodical review 




